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Shri D.Patro Vs. Sedy. Defence Services Officer's
Institute.

.Mone has been appearing in this case'

for the. last "'several hearings. Even today, none

appears. Petition•dismissed for default.
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(Kaushal Kumar) ,•
iViemb.er

22.4.1988,

(K,Ma dhaya Reddy)
Chairman' "

22;4.1983.


